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more police personnel from amongst
the Harijans. Perhaps, Mr. Yogendra
Sharma knows it very well that the
intensification of the struggle of the
toiling people and their consolidation
will bring about division on class
lines. Perhapg that is the only way
out. I will recall with some pride
that in West Bengal where thig class
movement, mass movement, is strong,
this problem has not raised its wugly
head so much. But it is something
contagious, and if thig becomeg the
shape of things in our country, per-
haps we should shudder to think of
the future.

Basically it is an economic problem.
Largely they are the most exploited
and the most down-trodden section
of our country. And by intensifica-
tion of the tolling people’s struggle,

we can face this challenge.
5. p.M. Otherwise, it moves in a

vicioug circle, from which the
way out is not very easy. Meetings
with the Opposition leaders are being
held and we always discuss these
things. But perhaps we will go round
1d round. So, I could have been
happy if with a wider perspective this
aspect had been stresseq ip thig Reso-
lution, which is a sorf of platform of
action for discussion among the people
at large and this broad perspective
could have been given.

With these few words, I conclude
my speech, I thank the Deputy Chair-
man for giving me the opportunity.

MR. DEPUTY CHAIRMAN: Now,
Half-an~-Hour Discussion. Shri Dhabe,
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HALF-AN-HOUR DISCUSSION ON
POINTS ARISING OUT OF REPLY
TO UNSTARRED QUESTION 715
GIVEN ON 26TH JULY, 1978, RE-
HOLDING OF ASIAN GAMES, 1952
IN INDIA,

SHRI S. W. DHABE (Maharashtra);
Mr. Deputy Chairman, Sir, I am rais-
ing this discussion on the reply given
to my question, Unstarred Question
715, on the 26th July, 1978. I would
like to refer to the question which
wag asked.

“Whether the Government has
received a representation from the
Indian Olympic Association and
others to seview their decision for
holding the Asian Games in 1982 in



199 Half-an-Hour

[Shri S. W. Dhabe]

India and, if so, what is the Gov-
ernment’s decision?” - '

The reply is most unsatisfactory. It
is a very small reply.

[
t X D]

‘“Yes, Sir.

The matter is under
consideration.” .

e

Sir, the decision of the Govern-
nient kas humiliated our country. It
has caused international reactions. It
has become a shame to our honour,
that the country which was the
founder of these Games and whick
held the first Asian Games in 1951
under the well-known and reputed
administrator, De Mello and which
Games received inspiration and pat-
ronage from this country under our
great Prime Minister, Pandit Jawa-
harlal Nehru, that country has decid-
ed that the Games will not be held
here. Sir, I would, at this stage,
1efer to the statement of the Educa-
tion Minister on the 12tk April, 1978
in the Lok Sabha. I quote from page
355 of the debates.

“In this connection, in reply to
what Shri Malhotra has pointed out
on the last occasion, I say that al-
though we want to spread our
sports activities in the length and
breadth of the country and want to
encourage sports and alszo compe-
titive sports, we have decided not
to hold the Asian Games in 1982
here. When the question of hold-
ing the Asian Games was brought
before the previous Cabinet, that
Cabinet did not give a final deci-
sion on the point and they had
taken a very restricted decision by
saying that an offer may be made
to the international body for hold-
ing the Asian Games in 1982, but
for financial and other reasons this
may be withdrawn. At that time
it was only suggested that the ex-
penditure will be only Rs. 2 crores.
But when a committee was set up
it was found that Rs. 80 crores will
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be necessary for the purpose of
holding the Asian Games. As soon
as I took over the charge I set up
another committee ag I wanted to
see if we can drastically cut the
involvement of money in this re-
gard. But in spite of its best efforts
the new committee could not re-
duce the expenses below Rs. 40
crores.”

Sir, the second para is very impor-
tant, o

“In addition for the purpose of
construction of buildings, tracks
and other structures we will re-
quire Rs. 10 crores more. Now in
a poor country like ours where we
cannot find money to build our
schools and pay our teachers ade-
quately, we cannot have the luxury
of spending Rs. 50 crores for the
satisfaction of holding Asian Games
for one month or so. Therefore,
we have decided thaf it i3 not pos-
sible to hold the Asian Games and
we will communicate our decision
to the international bodies.”

[The Vice-Chairman (Shri

Shyam
Lal Yadav) in the Chair.] :

Sir, the reason given by the
honourable Education  Minister—
because we have no money even to
build schools, we should not hold the
Asian Games in India in 1982, to say
the least, is most unreasonable and
lacks in propriety. It has nothing to
do with. the construction of primary
school buildings in India. The ques-
tion is whether we should honour the
international commitment made by
us. This is not the first time that
Asian Games are held. In the past
Asian Games were held in India in
1952. Then there are very small
countries like Philippines, Indonesia,
Thailand, etc. which hosted Asian
Games. Asian Games were held in
Manila (Phillippines), Djakarta (In-
deonesia) and Bangkok (Thailand.
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And in 1974 from 1st September to
16th September the Games were held
at Tehran. When the Games could
be held in small countries like these,
it does not carry conviction that these
Games cannot be held by a premier
country in Asia, India. In this con-
nection I would like to place a few
facts before you. It is not clear
whether it was a decizion taken by
the Cabinet. In this connection the
Indian Olympic Association met and
discussed the matter and under the
leadership of the well-known sports-
man and our colleague, Shr1 Malhotra,
M.P., tke deputation met the Prime
Minister on 24th May 1978. The depu-
tation which was led by Shri Vijay
Kumar Malhotra also, presented to
the Prime Minister an appeal signed
by 250 Members of Parliament re-
presenting all the parties requesting
him to reconsider the decision not to
hold the Games. They have given
the further proposals of reduction of
costs; Rs. 21 crores only will be re-
guired for holding the Games. But
the most important question which
was raised and which created urgen-
cy to discuss this matter and take a
decision is this: The Prime Minister
rightly told the Indian Olympic Asso-
clation delegation that the Govern-
ment wanted to make sure before
committing to the staging of Asian
Games in India, that they should be
properly managed and held in an
efficient manner. Therefore, even
the Prime Minister is very much
worried about efficient management
and holding the Games properly. A
lot of infrastructure and a lot of faci-
lities are necessary for holding the
Games on such a big level. There-
fore, it is very essential that a deci-
sion is taken early in the matter.

In this connection I would like to
fay again that when the decision was
announced the Asian Games Federa-
tion Sub-Committee was appointed
and they made certain suggestions
and thoze suggestions were annouhc-
ed by Mr. Umrao Singh in a public
statament., There are four or five
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suggestions. The Asian Games have
got 22 disciplines. The minimum
wsciplineg required are six only,
namely, athletics swimming angd any
other four disciplines. Some of the
suggestions are, reduction in the
number of sports disciplines, if
necessary, biurcation of the games,
and holding the events in more than
one city. Reduction in the size of
the disciplines is also one of the sug-
gestions. Under the Constitution of
Asian Games, there is a provision
that the host country can decide the
size of the games and how many can
participate. This budget has been
iramed on the basis that they will be
leld in Delhi. Delhi has a National
Jiadium where Hockey and athletics
can be held. In the Ambedkar
Stadium other games can be held.
We have also a swimming pool. What
more is required? If we construct
the Asian village or Asiad for the
accommodation for the athletes, those
housing facilities will be a permanent
asset for the Government. I would
also like to gsay that when we create
technical facilities, our future gene-
ration will benefit by these facilities
and our standards will improve. Al-
ternatively, these can be held in
different cities. We have got very
large facilities in Bombay. I know
that because I come from Maharash-
tra. We have an excellent indoor
stadium in Calcutta where inter-
national competitions in Tennis and
badminton are held. Madras also has
fucilities. It is very easy to hold
these games in two or three parts. It
is very essential to clear the doubts
frcm the mind of the public and
international community of sports.
men that a decision i3 taken imme-
diately especially after the Prime
Minister has stafed that if “hag to be
organised efficiently ang in a proper
manner,

In this connection I would like to
have an answer from the hon. Minis-
ter on what basis they have come to
the conclusion that Rs. 40 crores to
Rs. 50 crores would be required. Have
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they taken intp account the income
which they are likely to get through
gate money, television publicity and
other sources if the games are held
in this country? What is the expect-
ed income and expenditure?

I am gsure if the incomes side is
taken into consideration, the ex-
penditure side will not be heavy.

I want to mention one other aspect.
In the international competitions and
other world cup tournaments we have
beep losing. In the field of Hockey
our position was only the sixth. In
the field of Football we could not
even qualify for the Worlg Cup
tournament. Our position in sports
is thus very npitiable, Even under
the 10+243 system, proper teachers
of physical education teachers have
to be appointed to develop sports and
conduct sports in schools and col-
leges. We have got three thousaud
districts in our country. But we have
got only four colleges for physical
education having facility for Masters
of physical education degree admit-
ting only about 5¢ to 75 studeats.
When we require thousands of train-
ed people, an army of people to irain
the boys, the Government is not car-
ing to create facilities for having the
qualified people trained to do the job.
I would like to tell at this stage that
the Institute at Gwalior has got only
37 students and the organisations at
Amraoti and Chandigarh have got
students numbering not more than 50
each. With such small numbers of
students, how can you expect the
sports standards in the country to go
up? Our emphasis should not be on
competition only, but on participation
by a large number of people. In this
connection, 1 would like tg tel]l that
the administration of sports needs a
thorough overhauling by the Govern-
ment and the Government cannot
remain a mere Spectalor. In England,
Sir, this question was considered and
there is a charter there against which
np sports organisation can go. Sports
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and games have to be developed but
no sports federation in our country
is quite self-sufficient and no
sports federation can do without
Government’s  assistance. Witho 1t
the permission of the Government
and without the financial assistance
from the Government, nobody can dou
anything and the bogey of the auto-
nomy of the sports organisations
should not be raised as an alibi oy
the Government for not taking imme-
diate and effective steps to develop
our games. 1 am surprised tp find
how small countries iy the world
have made strides in the fielg »f
sports. With a population of only 17
million, East Germany, which secured
many medals, was second in the
World Olympics in Montreal. A sur-
vey of the games there has been made
by the Research and Reference Divi-
sion of the Parliament Library and
this is what it says:

“It is the intense training of the
athletes with a sense of dedication
ang mass involvement of the peo-
ple in the cause of sports that has
enabled these countries to produce
world class athletes, To cite an
example, the German Democratic
Republic, a smal] nation of 17 mil-
lion, had made a beginning at Mal-
bourne in 1956 with only six medals.
The tally rose to 15 at Rome in
1960. By 1968 in Maxicao the haul
had brought in 25_with a systemalic
gold hunt beginning with nine. In
Munich the tally was 66 of which
20 were gold ang overall third
position in the list. At Montreal
it bagged 90 medals of which 40
were gold and moved to second
position, behind TUSSR. It shows,
therefore, that the East Germans
were advancing step by step over
the last 20 to 25 years. The reasons
for their success: unlimiteq finan-
cial outlay from the State, and
vast array of sports facilities.”

I will take this opportunity of appeal-
ing to the Minister whg is so much
interested in sports that instead of
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appointing committees and asking the
sports councils themselves to make
recommendations, the Government
should try to implement the policies
already laid down. There are so
many decisions of the Government on
this matter, there are guidelines as to
what is to be done on the question of
participation, on the question of
training, on the question of maintain-
ing standards and o on. But where
we have failed is in the field of
implementation of the policy. I shall
take this opportunity of appealing to
the Minister to take steps imme-
diately for implementing the policies
so that a country like ours, with a
huge population, is able to attain a
position of honour in the field of
sports.

Lastly, Sir, I would like to have a
reply from the Minister on the f{ol-
lowing points. T would like to know
whether the announcement made by
the Minister, Dr. Chunder, had the
approval of the Cabinet that the
Asian Games would not be held in
India. Has the Government come to
any conclusion as to the expenditure
involved after taking into account the
estimated income? Lastly, is it only
the Minister who says that the Games
wil] not be held in India? Is it not
proper that India should honour its
international commitment which it
has made? That is all, Sir. Thank
you. ‘ o
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SHR1 KRISHNA CHANDRA PANT

(Uttar Pradesh). Sir, the sports
wvers in the country are greatly
cxercised over the delay in taking
a decision on the question of Asian
Games. ''he Government hag been
delaying this matler for a long time
and it is a questign which almeost
every sportsman in the country has
expressed  himself about and has
written to the Government about.
The question has alsg been raiseq in
Parliament many times. I would re-
quest the Minister to take a decision in
the August meeting and make the an-
nouncement before the eng of this ses-
sion. It wou'd he in the fitnesg of
things that this matter should not be
helg over till December, The second
point is that the advantage of these
Gameg should not be measured In
terms of monetary value, it gives a
fillip to sporis. Young people are
attracted to the Asian Games. In such
games, the best athletes from other
countrieg participate and they are a
great fillip to the gportsmen in
this country. Today, Sir, as my
friend, Dhabeji, pointed out, in
spite of being such a big coun-
try, we are not able to make our
mark in any game or in athletics or
in swimming. This is, I think, a mat-
ter of deep concern and it should be
posesible for us to make not just a
mark but play a leading role in the
worlq of games. And to this end
unless we take a sports-minded view
in the Government in matters like
holding of the Asian Games, we may
be denying to our young people a
kind of fillip which is necessary in
order to make them the world beat-
ers. Even if you logk at the mone-
tary side of the things, the question
is not how much money will be spent
but the question is: Is it not a matter
of shame that we do not have facili-
ties to hold the Asian Games in this
country? The question is; Will we not
need these facilities in future or are
we going {o remain g country which
cannot even holg the Asian Games?
We should be holding the Olympics
893 RS—8. ) o .. s nowl .o
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in this country. It is high time we
invited the Olympic Association to
hold the Olympics in this country.
There is ng 1eason Why India should
not be holding the Olympics, 1if aot
the next events because those have
beenn committed, but as early as pos-
sible. The Asian Games should be a
preparation for that. And in the light
of the sports policy that the Govern-
ment is going to draw up, this is very
necessary.

Sir, in regard to money being spent,
there are two questions. The hon.
Minister talked about expenditure. If
stadiums are constructed, if a swim-
ming pool is constructed, it facilities
are given or created, all this means
expenditure for productive purposes.
It is not a wasteful expenditure. Tt
adds to the productive activities,
economic activities. So, it should not
be regarded as a waste even from that
point of view. And then it creats
permanent assets which we sorely
need in this country.

Finally, Sir, he has not answered
a relevant question of Dhabeji as to
how much wil] be the income. This
will be the expenditure. But there
will be a lot of income, including
foreign exchange earnings. This mat-
ter must also be takep into account
before taking a decision. 1 would
finally urge the hon. Minister to take
a decision in this session and relieve
the suspense of countless numbers of
lovers of sports in this country.

SHR1 BHAIRAB CHANDRA
MAHANTI (Orissa): Sir, whether it
is the holding of the Asian Games or
the Olympics or the Commonwealth
Games, I confine myself to same very
relevant points. Sir, in this matter of
Asian Games, it is not the interest of
India alone—it is npt the only one
country that is interested—it is the
interest of the various countries in
Asia that will be the participants in
thg Asign Gan}es. Therefore, Sir, in
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regard to matters like this, the Inter-
national Olympic Committee have
decided, and wisely decided chat
whenevey this kind of Olympic games
or Asian Games or Commonwealth
Games are held, it shall be the
National Olympic Committee who
shal] send the invitation. They have
taken it for granted that for the Gov-
ernment of 3 country—Governments
may come and Governments may go,
parties may come to power and
parties may go out of power, but in
a non-controversial matter like sports
there can be no difference of opinions
—and whatever commitment has been
made by a previous Government, it
has to be honoured by the successor
Government. And, therefore, 1t is
the Indian Olympic Association that
sent this invitation to the Asian
Games Federation to hold the 1982
Asian Games in India. It was assuni-
ed that the Indian Government had
given the permission. The Indian
Government of 1972 hagd given the
permission because without their per-
mission, the Indian Olympic Associa-
tion coulg not have sent the invita-
tion, to the Asian Games Federation.
Now. Pantji wanted to know what he
inpome will be. The income will be
aroynd Rs. 6 crores; that is the caicu-
lation made by the Indian Olympic
Assoeciation. That means if the entire
expenditure iz of the order of Rs. 21
crores the infra-structure come to
nearly Rs. 14 crores, to which he nas
already referred and the income aall
be of the order of Rs. 5 or Rs. 6
crores. Therefore, the entire expendi-
ture will hardly be Rs. 2 to Rs. 3
crores.

Now, Sir, are we {g continue with
this, indecisive nature? From 1972 to
1978, six years have already gone by
in taking a decision, a firm decision,
as to whether India will be in a posi-
tion to hold the Asian Games or not?
You see, a country like Soviet Russia,
with, all their advancement in sports,
with all their materia] and other ad-
vantages over us, have started pre-
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parations for the 1380 Olympics irom
the year 1976, Now, we may in cur
wisdom or otherwise choose to be
lair to us or unfair to us, bul we have
no right to be unfair to other couut-
ries which are 1nvolved in these Asian
Games. Now, 1f the Asian Games are
not eventually gomng to be held in
Indias either 1n the capital Delhy, or,
as suggested by my friend, Mr. Dhabe,
coutd be bifurcated and some portions
could be heid 1.1 Bombay and some
portions 11 Calcutta, the Asian Games
Federation must know where tney
are gomng to be held. As a matter of
fact, one of the Members of the Lok
Sabha. has already said that the Gov-
ernment of West Bengal 1s prepaied
to hold the Asian Games there. Sir,
ia this matter the whole thing boils
down to this thing, namely, that «
date has to be fixed. Otherwise tha
Asiap Games Federation has {o allot
the venue of the 1982 games to some
other country. Now, should that some
other country not be given sufficient
time to hold these Asian Games and
prepare for it? In that sense, I say
that we should be fair to other coun-
iries which come within the sphere of
Asian Games.

Now, Pantji has raised the queslion
of the Olympic Games beiag held
India. I for one, with all my optli-
mistic views about the Olympic move-
ment 1n this country. do nol think
that India. with its indecisive natlura
of coming to a decision whether India
is going to hold the Asian Games in
India. in 1982 5y not, will be able to
hold the Olympiwc Games in india
either 1n this decade or in the Jecade
to follow.

As a matter of fact, Sir, after the
very successful conclusion of the First
Asian Games held in Delhi in 1951,
Pandit Jawaharlal Nehru, in his wis
dom, as far as my information gocs,
had earmarked 100 acres of land on
the Mathura Road for the purpose of
a sports complex, where India one
day would be able to host these
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Olympics. But, what do you think of
these Olympics? We read in the
papers thal Russia is going to spend
Rs. 225 crores for the 1980 Olympics
and here we are only thinking whe-
ther to spend Rs. 20 crores or Rs. 32
crores, or Rs. 25 crores.

PITE

Being in this Indian Olympic Asso-
ciation for the last quaiter of a cen-
tury, I know that the origina] estimate
of Rs. 100, crores or Rs. 80 crores or
Rs. 50 crores had nothing to do with
the Indian Olympic Association a3
such, which is the host in regard to
the Asian Games. It had nothiag o
do with these estimates; these esti-
mates were given by some other pec-
ple. When the Delegation of the
Indian Olympic Association thet the
Prime Minister.some time ip the early
part of May, the Prime Minister saiq,
No, the estimate has to be brought
down, we arc not in a position to give
as much as Rs. 40 crores or Rs. 50
crores. You have in give us the total
expenditure and the estimaie of what
the income is going to be. Mr. Mal-
hotra was the leader of that delega-
tion and I was a member of that dele-
gation and we explained to him that
irrespective of the fact whether India
holds the Asian Games in this coun-
try or not, for the improvement of
games in this country, as has bheen
pointed out by Mr. Dhabe, and my
friend, Pantji, certain infrastructure
is necessary. They are permanent
assets. Taking the infrastructure cost
out angd taking also the income part
out, the net expenses will be only of
the order of Rs. 3 or Rs. 4 crores. Is
it a big amount? We have also to
think on these lines. Little Denmark.
after all, what is the size of that
country and what is the population of
that country compared to ours, is
preparing to hold the 1984 Olympics
in that country. Is it not rather a
shameful affair before the world ihat
the counlry of our size, a nation of
65 crores, should not be able to come
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to any decision? I am sure, Sir, that
if we are not going to take a firn.
decision with regard tg the holding of
the Asian Games, hereafter, 5 years
or O years or 8 years or 10 years after,
the Indian Olympic Association will
not be able to think of extending an
invitation to hold the Asian Games or
the Commonwealth Games, what 1o
talk of the Olympic Games. They will
not be able to do it. By that uine,
we would have lost al] the confidence
of the members of the International
Olympic Committee. BN

Thevefore, I would reguest the non.
Minister to-keep this aspect of nationg]
prestige and national honour in view
and see that a firm decision to aold
the Asian Games in 1982 is 1{aken
soon by the Government.

PR

it et fag e o, § qger

Y q9T T Z T 7 o1 wifearie w5y
FIT A WIE, 30HT 7Aqifeq & gz iz
g ATt & | gt gaH 7 27 gl
ST dTo Fo AR, AT TA FAAT F
QY AEAYN AT § FE FTAA FeA
aal & faafeer ¥ argTag gy &) 5w
Fg W AT ¥ AGE HIT qriFmRe
F1 §UT T g1 STUAT A9 7 Hfaw
ZRIT | wreq & Y guy & gg Mfewr
g aTeT § 1 IEH a7 a9 913 a7 w7
STAAT | T8 UF q-F/T gq18 0 oY,
IAR T HAATH FAMSTFTA 7T 80 I
®IAT OO | 59 Aifewr § ag wana
Fmar S fE oz 9T fEaer
gal umem, fasely o faaar g,
Heat g FRTATEINT | SORT-HAT SHFT
AR ATTIT FICAT | I HeT F Y
FIRT AT & I T AT 71 Fohay symam
g afag T framr #1 F1E 917 77
FNF AT FIE KFAT Y gAT & R
zaF! g fHaT STEn M7 oiwae dve
fgrgeama | WEY I ) TW FHEY &7 W
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wft aay fag qawa : ¥ Farar fy
TEFT FAATT oAt qrgm fFogag
faaer gaFm gr o= fraar Taawe
FT GHT GO | T8 39 FALT & q7 fpar
STawT | gafag &% w31 fFow @ue
qi FE T F1E 07 €T T AT |

[ 4 AUG.

|
i

Discussion 210

SRR TG ceRa e R CRE: (ARLUE
gmT Fifgw

1978 ]

=Y awr Yag aswa : faow dfme
7397 § 1 gwa o faw.foo wAT &
AT aw § Ay SAE ATHT 3T

st T TgIATT OF w9
YT T SATICAT FAA |
SHRI  BHAIRAE  CHANDRA

MAHANTI: I wanted {0 impress upon
the hon. Minister to be quick in .ak-
ing the decision in order to be fair to
other countries also so that they have
sufficieny time to make preparations

Fqeweas (= sameTy utea) ¢
AZT FT FIUATET WEOHT MATY F1 1)
T % ¥ fou eafaq w7 ot 2 4

The House then adjouraei
at  forty-four minutes past
five of the clock till eleven of
the clock on Monday, the 7th
August, 1978, .



